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M.A. No.60/649/2018 
… 

CORAM:   HON’BLE MR.  SANJEEV KAUSHIK, MEMBER (J). 
… 

  
  

1. Balwinder Singh, age about 57 years, son of Sh. Kartar Singh, 

resident of House No.2496, Sector 71, Mohali (Punjab). 

2. Mati Raj son of Sh. Roda Ram, age about 53 years, resident of House 

No.1042-A, Sector 35-B, Chandigarh. 

(Group “C” Employees). 

    …APPLICANTS 

VERSUS 
 

1. Union of India, Secy. Ministry of Home Affairs, (U.T. Chandigarh 

Branch), North Block, New Delhi. 

2. Chandigarh Administration, through its Administrator, U.T. 

Chandigarh Secretariat Building, Sector-9, Chandigarh. 

3. Finance Secretary cum Secretary, Engineering, Chandigarh 

Administration, Chandigarh Secretariat Building, Sector-9, 

Chandigarh. 

4. Chief Engineer, UT Secretariat Building, Sector 9, Chandigarh. 

5. Superintending Engineer (Project), Public Health Circle, Sector-9, 

Chandigarh. 

6. Municipal Corporation, Sector-17, Chandigarh through its 

Commissioner. 

   …RESPONDENTS 
 

PRESENT: Sh. Narender Singh, counsel for the applicants.  

   

ORDER (Oral) 
… 

SANJEEV KAUSHIK, MEMBER (J):- 
  

1. M.A. No.60/649/2018 has been filed under Rule 4(5)(a) of the C.A.T. 

(Procedure) Rules, 1987, seeking permission to allow the applicants to 

file joint petition. For the reasons stated therein, the same is allowed.  
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2. Heard. 

3. Considering the fact that impugned seniority list is tentative against 

which objections have already been called by the respondents which 

the applicants have submitted on 16.04.2018, copy of which has been 

appended as (Annexure A-10 Colly), therefore, I am of the view that 

this petition is premature as the respondents have not yet issued final 

seniority list by not accepting their objections. 

4. Therefore, the present O.A. is dismissed being premature.  However, 

direction is issued to the respondents that before finalizing the 

seniority list, they will consider objections submitted by the applicants 

expeditiously.  

 
 

 
                      (SANJEEV KAUSHIK) 

                                                MEMBER (J) 
Date:   27.04.2018.  

Place: Chandigarh. 
 

„KR‟ 


